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Union of india through the
General Manager
Northern Railway

Baroda House
New Delihi.

The Divisional Raiiway Mana
Northern Railway, Delhi Divi
Near New Delhi Railway Stati
New Delhi.

- =t ()

O fﬂ (D

ce, New Deihi
y Station, New Delhi.

The C.D.O.{(Wagon)
Northern Railway Station
Hazarat Nizamuddin

New Delhi. . .. Responde

O R D E R(Oral)

By Shanker Raju, Member (J):

MA Tor Jjoining together is allowed.

z. The oresent OA is disposed of at
agmission stage without issuing notices ToO
respondents,




had worked Trom |

1.2000 Tor performing the extra duty
of Tour nours on Jammii Tawi special Train No.403/404,
seek overtime allowances as admissible to them as per

way Board’s letter dated 1.12.1886. The

applicants have filed their representations to the

o
)

-

4. 1In the above l1rou13f nces, the present C

is disposed of with a direction to the respondent .0

r"l'

ts
: Che g,
consider the grievance of the appiicants wh .lhosmava
contained in their representations in accordance with

their own circular Tfor accord of overtime allowances

¢ order. No costs.
iet a copy of the OA be sent along with a copy
of this order to the respondents.
{SHANKER RAJU)
MEMBER(J)
/RAO/
4
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